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,SHIt! M. SATYNARAYAN RAO: I want 
to know what rrtasul't's hav~ been taken for 
the devdopmenl of small-seale industrks in 
the Telengana region ... , .. 

MR. SPEAKER: 'that call bt· treated a. 
a suggestion but not as a qW'.stioll, This i. a 
genl'ral question. If you go State.,wise, there 
wm he no end to it. If I allpw you, then 
othl'rs also will a,k ahout their States. ' 
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SHRI SANJEEVI RAO: In .pile of 
Gov~rnment promises and also .mall .. rvicc 
institute promi!l('s, I he ballks are nol coming 
forward in financing tht'small-scale industries. 
I know of many specific cases. What clf~tive 
steps arc the Go,'ernm""t taking in r<'gard 10 
Ihat ? 

SHRI SmUHESHWAR PRASAU: If 3n)' 
spl'cific case is brought 10 our notier, Wt' will 
ccrlainly look inlo it. 

."-0 ...... 1 oIl..u. ElectrIc W ....... Lt." 
C.lc:aua 

-644. SHRI INDRAJIT GUPTA: Will 
Ihe Minister of INDUSTRIAL DEVRLOP-

MENT be plC!lllCd to state : 

(a) whether Government are cor'sidering 
ways and means of re-opening the India Elec-
Iric Works Ltd., Calculta, a Government ma-
naged concern which has been closed for OVl'r 
a year; 

(b) whether the workers of the said conCern 
have not evct\ received their Itatutory retire-
ment' and other dues SO far ; 

(c) whcth"r any examination h... been 
made of tbe specific pl'opo .. ls for 'reopening 
tI", conct'{n, contained in a memorandum sub-
mitted to Ihe Prime Minislcr on Ihe 21st De-
cember, 1970 ; and 

(d) wh"lh<:,r the Industrial R,constructlon 
Corporation has laken up Ihe case of IDdia 
Eleclric Works for cons:decation and necessary 
action "I 

THE MINISl ER OF INDUSTRIAL DE-
VELOPMENT (SHRI MOINUL HAQUE 
CHOUDHURY): Ca) No, Sir . 

(b) Thes~ will be paid to them from out 
of sale proceeds "f the I.E. W. 10 the extent 
poslible aft,r liquidation bas been cOmpleted. 

(c) Yes, Sir. 

(d) This Ministry have no information, 

SHRI INDRAJIT GUPTA: The reply o. 
thp hon. Minht"r indicates that the Govern-
ment i. determined not to ~n this £.ctory. 
I would like to know from him wbether he j. 
aware Ihat a large numlx-r of items which arr 
nec,ssary for defence purposes, for Railw,ys 
and for other Government Departments can 
,'cry' Mil' be manufacluTed in this factory', 
Details hav~ be~n sllbmilti:d in a memorandum 
somelim~ ago, Why h •• Government not exa-
mined the possibililY of re-opening this plant 
and running it on a viable basi. so 'hat it con 
perform a useful purpose in meeling Govern-
ment orden and, partkularly, Defence ord,'rs ? 

SHRI MOINULH,~QUE CHOUDHURY: 
A Coolmittc:.- wrnt inti) tbe matter alld, afler 
takin~ its report into consideration, the 
Go,·crnntenl decided thaI it should be wound 
up. 

SHRI INDRAJIT GUPTA: '[h, hOlt 
Mi"istrr has said in "ply 10 parI ,(b) of 'he 
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Quntion Ihal Ihe duC!i will br paid to workers 
as far as pouibk. I want to know whcther 
this will include providmt fund dues or other 
duo alao bccau,e lhe~ i. a ''''lIe amount by 
way of arre~rs of de5....., .. allowance to which 
they were cntitled bUI which were withheld 
from Ihrm, and wbelher thaI will also he paid 
10 Ihem and, if nOI, why nOI ? 

SHRI MOl NUL HAQUE CHOUDHURY. 
We will pay provident fUDd dues. Other 
items arC' pot und~r cot.sidcratiol·. 

SHRI INDRAJIT GUPTA: They are also 
dun to which they are entitled. Why should 
you not pay ~ 

SHRI MOINUL HAQUE CHOUDHURY: 
Only after Ihe liquidaliol' procm;Iings are 
completed, 'hi. matter will be a.mined. 

SHRI SHANKARRAO SAVANT: What 
is the total GO\'ernment inwstment in this con-
cern and what are Ihe cau.... of closing it 
down? 

MR. SPEAKER: That is too big a ques-
tion. 

SHRI MOINUL HAQUE CHOUDHURY: 
Bad management, hea,'y debts and all th~t. 
These are the cawes. 

SHRI 1l\'DRAjIT GUPTA: It i. your 
bad managanent, nobody else's. 

SHRI MOINUL HAQUE CHOUDHURY: 
We 10011. up the bad legaay. That is the posi-
tion. 

-647. SHRI DlNESH jOARDER: Will 
the Ministrr of IRRIGATION AND POWER 
be plcued to state : 

(a) whether the North Bengal Flood Con-
troJ Board appointed by Ihe Government of 
India has submilled its report ; 

(b) if so, what are il. main recommenda-
tions; 

(c) the action taken by Governmen t to pre-
vent devastations cauoal by the rivers Teesta, 

Torsa,Jaldhaka and Raidak in North Bengal; 
and 

(d) whether Government propoee to take 
representalives of Sikkim and Bhutan in the 
North Bengal }<'loOO Control BoArd ? 

THE DEPUTY MINISTER"IN THE MI-
NISTRY OF IRRIGATION AND POWER 
(SHRI B. N. KUREEL): (a) to (d), A state-
ment is hid on the Table of the House. 

(a) aud (b). The North Bengal Flood Coo.-
trol Board, co,""ituted by the Government of 
India, in consultation WitD the Sta\<" Govern-
mmt of Wesl Benpl, is for Iayina down poIi-
cieo and priorities U. the implementation of the 
cOD"prehetlsive plan of flood control in the 
North Bengal region. The inveotigaliOlll aod 
preparation of a rcport on flood COD\fOI iD the 
area an: to be dODe by the North Bengal Flood 
Control Conuniaion, which I. yet to be set up 
by the Goverflment of West Bengal. 

(c) The North Bengal Flood Oolu,ol Com-
mission has bren prnpoeed for implemmting a 
comprehensive plan of flood control, with the 
objeCt of reducing tlle annual dlUDBge cawed 
by the floods in North Bengal river.. Pending 
prr.paratlon and implementation of the com-
pp'hensi~ plan by tbe proposed commiuioo, 
immediatr worb, as considered neceP8ry, in 
vulnerable reaches, which will uJrimatr.ly fit ill 
to the overall plan of flood control, are being 
executed by the State GOVttDJDeDt. Theoe 
measures include conal ruction of new embank-
mentl, river training and town proteCtion 
work. and raising and strengthening of rxi5ling 
embankments. The more important schemes 
under ~ution are (I) Schem. for protection 
of right bank' of river Teeata from Mondal-
gbat \0 Bibiganj (2) Scheme for preventing 
divenion of the river SiJrona into Chel and 
(3) Scheme for pro\Cction of Bijanbari town. 

(d) There i. no such proposal at present. 

SHRI D1NESH JOARDER : Sir, it is a very 
scriOWI malter and much has lIcen said in Ihi. 
august House on the subject. As per Govt'l'n-
ment'n official asscllNllent, the losn caused by 
the North &ngal flood in that a~a annuitUy 
\0 the crops amounted to R ..... 5 crore. and 
damage w house. and public utilities was 




